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NEW NELHI,
R. A .NO, 122/87

IN
0.ANO.2553/94.

CEONTRAL APMINISTRATIVE TRIBUNAL PRINCIPAL BENCH

EFS

New Delhi: dated this tha / / day of May,1997,

HON'BLE MReSeR.ADIGE MEMBER( A) o
HON *BLE DR.A,VEDAVALLI, MEMBER{D).

1. shri Pranod Kumar Shama,
&/o shri K,L,Shama,
Rfo 2= 284, Palan Vill oge,
New Delhi,

2. shri Jeagdesp Khanna,
¢/o shri D.N.Khanna,

Ao K.,K= 121, 0ld Kavl Nagar,
Ghaziabady UPe

3 Ms, Mamta Ganbhir,

Wo shri Gesingh,
Ro C=4-89, Safdarjung, Dev. Area,

New Delhi

In
Mritunjay Mishra & Ors.
Vse

U0I & Ors.

Yarsus
Union of India through

1« Secretary,
Department of Tourism,
Parivahan Bhawan,
Sansad Marg,

New Mlhi.

2, Secretary, _
Deptt of personnel & Training,
No rth Blodk,
New Delhi,

3. Secretary,
upsC, Dholpur House,

e ..gppliﬁaﬂtéa'

shzhjahan R ad, s oo s RESPON dan ta,

New Delhi
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0 R0 ER(BY CIRCULATION)

BY HON'BLE MR,5,R,ADIGE MEMBER(A),
Perused ths R.f.

24 The grounds taken therein do not bring
it within the scope =and ambit of 3ection 22 ( 3)
(F) AeTonct, read with Order 47 Ruls 1 G,

under yhich alone =ny judamen t/order/ dscision

of the Tribunal csn be reviaued,

3 The RA is rejsctads
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- Pl AR /
( DR.ALVEDAVALLI ) ( 5.R.ADIGE )
MEMBER(I) . MEMBER(A),
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